
FIR No. 240/2020
PS GTB Enclave

U/s 420/468/34 IPC

29.10.2020

File  is  taken  up  today  on  an  application  for  directions  in  respect  of  case
property is moved on behalf of IO / SI Yogesh Kumar 

Present:- Mr. Ritendra Singh, Ld. APP for State.(On WebEx)

Court  proceedings  have  been  conducted  through  video

conferencing,  CISCO Webex interface.

Heard and report perused. 

Considering that  the case property  i.e.  442 litres of  sanitizer  is

duplicate sanitizer, therefore, same cannot be released and it is directed that

same be confiscated to the State and be sent to District Nazir for disposal as

per rules. Application is accordingly disposed of. 

Copy of order be uploaded and sent to all as per circular no. 2204-

2221/D & S J, Shahdara/KKD/ Delhi dated 20.04.2020.

(Snigdha Sarvaria)
                       MM-01/SHD/KKD/Delhi.

29.10.2020
Certificate:

The proceedings were conducted through Video Conferencing CISCO Webex
interface. Audio as well as video was clear throughout the proceedings and the
connectivity was also proper throughout the proceedings. 

(Snigdha Sarvaria)
                       MM-01/SHD/KKD/Delhi.

29.10.2020



State Vs. Arjun
FIR No. 266/2020
PS GTB Enclave
U/s 380/411 IPC

29.10.2020

Present:- Mr. Ritender Singh, Ld. APP for State.(On WebEx)
Ms. Priyanka Rani, LAC for applicant/ accused. (On WebEx)

Court proceedings have been conducted through video conferencing,

CISCO Webex interface.

An application for releasing the accused on furnishing of his personal

bond has been filed on behalf of applicant / accused Arjun.

Heard. Record perused. 

Considering the reasons stated in the application, application is allowed

and order  dated 23.09.2020 stands modified  to  the  extent  that  accused  Arjun  is

admitted to court bail on furnishing of his personal bond in the sum of Rs. 25,000/- to

the satisfaction of Superintendent Jail concerned. Application is accordingly disposed

of. 

Copy of the this order be sent to DLSA, Shahdara, KKD, Delhi. 

Copy of order be uploaded and sent to all  as per circular no. 2204-

2221/D & S J, Shahdara/KKD/ Delhi dated 20.04.2020.

(Snigdha Sarvaria)
                       MM-01/SHD/KKD/Delhi.

29.10.2020
Certificate:

The proceedings are conducted through Video-conferencing CISCO Webex interface.
Audio as well as video was clear throughout the proceedings and the connectivity
was also proper throughout the proceedings.

(Snigdha Sarvaria)
                       MM-01/SHD/KKD/Delhi.

29.10.2020


